151 Written Answers.

RURAL INDUSTRIES) AND THE
MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
PJ. KURIEN): (a) The Policy
Statement  laid in  both Houses of
Parliament on 6.8.91 includes the
proposal to cnact legislation on Prompt
Payment Act and on Limited Partnership
Act.

(b) The Bill on Interest on Delayed
Payments to Small Scale and Ancillary
Industrial Undertakings to replace the
Ordinance promulgated on 23.9.92 has
been listed for introduction in Winter
Session of Parliament. The proposed
Limited Partnership Act is under active
consideration of the Administrative
Ministry, namely, the Ministry of Law,
Justicc and Company Affairs.

(c) Various suggestions have been
made by different industry associations,
including the  Federation of the
Association of Small Industries of India,
to improve the functioning of SSI units.
The Supgestions pertain  to  issues
regarding credit, sickness, incentives and
simplification of rules and procedures
ctc. These issues have also been
cnvisaged in the policy statement for
small scalc units and were discussed in
detail at the 42nd Meeting of the Small
Scalc Industrics Board held on 24.8.92.

(d) The information is being collected
by NSIC.

Transfer of certain projects from Bihar

3703. SHRI KAMESHWAR PAS-
WAN: Will the PRIME MINISTER bc
plcased to state:

(a) v .~ is the number of institutes
carlicr proposed to be set up in Bihar
which have been transferred outside the
state by thc Central Government;

(b) whether it is a fact that the
railway wagon factory; and National
Film and Television Institute proposed to
be sct up in H.E.C. Complex Ranchi
and the sponge iron plant in Chhota
Nagpur region respectively have cither
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been transferred or are in the process of
being transferred;

(c) if so, what are the reasons
therefor; and

(d) whether it is also a fact that the
transfer of these projects is having an
adverse effect on the development of the
Chhota Nagpur-Santhal Pargana areas?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY
(DEPARTMENT OF INDUSTRIAL
DEVELOPMENT) (SMT. KRISHNA
SAHI): (a) to (d) The information is
being collected and shall be laid on the
Table of the House.
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